
 

 

 

NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI 

DAILY CAUSE LIST DATED 12.03.2019 (TUESDAY) 

Court – III  

                                                            10:30 AM 

In the Hon’ble Mr. Justice Bansi Lal Bhat, Member (Judicial) and Hon’ble Mr. Balvinder Singh, Member 

(Technical). 
 

For Hearing 

S. No. Case No. Name of the parties Counsel for Appellants Counsel for 

Respondents 

1.  Comp. App. 

(AT) (Ins) No. 

220 of 2018 

Marvel Business Pvt. Ltd. 

Vs. 

J.R. Organics Ltd. 

Nipun Singh Abhishek 

Anand 

2.  Comp. App. (AT) 

No. 389 of 2018 

 

Dhananjay Mishra 

Vs. 

Dynatron Services Pvt. Ltd. & 

Ors. 

Aman Vachher Vikas Mehta 

3.  Comp. App. (AT)  

No. 20 of 2019 
Alliance Commodities Pvt Ltd 

Vs. 

Office of Registrar of 

companies, West Bengal  

Aaditya A. Pande Vikram Singh 

 

Note- Court- II will sit in Court Room No.- III. 
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